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Need for proper implementation of the provisions of protection of
women from Domestic Violence Act
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Need to bring out the Hindi and English translated versions of Ritu Samhar written by Kalidas
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Need to provide the facility of electric trains in Madurai

SHRI B.S. GNANADESIKAN (Tamil Nadu): Sir, | would like to bring to the notice of the
Government the long pending demand for establishing electric train facility in the Madurai
Metropolitan City connecting its allied sub-urban areas and neighbouring towns. Madurai, an
ancient city located on the banks of the Vaigai River, is one of the thickly populated metropolitan
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